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To,

THE GAUHATI HIGH COURT AT G WAHATI
(HIGH COURT OF ASSA}4, NAGALAND, I\4IZORAI'I AND ARUNACHAT PRADESH)

No.HC.VII-O5/ 20O7 ltot?a lA
Smti. -layashrcc Bora,

It. Rcgistrar (Viqilancc),

Gauhatr Hrqh Court,

Guwahatr.

Shri Nogen Scnabaya Deori,

Distnct & Scssrons Judge,

Udalguri.

lA
Octobcr,2024

Yours faithfully,

slf--

JT. REGIST RAR (VIGILANCE)

Memo No.HC.Vll-OS I 2OO7 llol2l-lol23 /A, dated ) o4- ltl- ZeL1
Copy to

Thc Principal Accountant Gcncral (A&E), Beltola, Guwahati for information
c Chicf Judrctal t\4agistrate, Udalguri

j,

Datcd Guwahati the 1
Sub Civil vacation.

Rcf:- Your lcttcr No. DJ(U) 6524 dld.03. 10.2024

Sir,

With rcfcrencc to the above, I am dlrcctcd to inform you that you havc bcen
grantcd permission to avail civil vacation w.e.f. 07.10.2024 to 20.10.2024, along with
station leave permission, with the official vehicle, at own cost, from the morning of
06.10.2024 till the morning of 21.1O.2024, as prayed for. The Chrcf Judicial l\.4agistratc,

Udalguri, and in his abscncc, the i/(. Chict Judicral lvlagistrate, Udalguri shall remain in charqc of
your Court and Offir:c during your absencc.

I
2

Thc Projcct lv'lanaqcr, Gauhati High Court

]T. REGISTRAR (VIGILANCE)


